
Sl. No. Name of Duty bl:\ I Duty to be performed on

UV=Ln•q p-r• ' /
In plac’e df-–'-–

Sh. Nidsh Kulnar Sllarula. LL!. XI.\ 1-03. It/o 24-12.2022

H.No. 643 Govind Mohalla. l'l3idel'pur, Delhi

Mi. Nidhi Bala, Ld. MM (NI Act)
Digital COUrt, R/o Plot No. 17,
Akansha Enclave Group Housing

Society, Abhay I(hand II,

Indirapuram, Ghaziabad, U.P.

Court Emailid

110088, Court emailid -

, readermm03n g'@gnu 'I.nl

ninortheastl@gmail.com

Rest of the conditi': :

„h
North dast District,

Karkardoo da Courts, Delhi

Addl. Chief Met BC# [!!: ? s t r IIaLt e I

No. r991cMM/NE/KKD/D.:“' Date: 24.12.2022

07 The CP, Delhi, Tt''
Delhi.
The 1 G(Prisan~,

(J) R & 1 Brnach
Director of pros''r
Lock Up Incharge, '
Secretary Shah':': ’

Delhi
The Incharge, Distr'c'- ''

The Incharge Com:' ' -'
The Incharge Com
In(_harge Pool C-’
Incharge Cash I
Information Cen:
Video Conferer
The Notice Boa
Office Order Fil'

Delhil The supdt. Central Jail, Delhi through A.O'N
08

PI

09
10
11

; u:Lt..ution Branch. KKD Courts, Delhi.

I , t'':\l'tIFF pLc'I KKD Rohini, Dwarka. RACC & Saket
1-( jO iI

' ' - :r
Courts ;

12 '

13
14
15

16

17
18
19
20

t, Committee. Tis Hazari Courts, Delhi.
,1 ;.:ardooma Courts, Delhi.

„dooma Courts. Delhl-

Delhi
,d courtS, DelhI.
ra IIrrs. Delhi.

Courts, Delhi.
omplex, Delhi

it'i ttl /' . I , ;




